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to send their specific comments. Howev-
er, the Ministry is already supporting 
urban Basic service projects and also 
assistaing State Government through a 
scheme for the development of small & 
medium towns. The Ministry is also tak-
ing various steps to improve the capability 
of municipal personnel in order to 
executing various projects and is assisting 
three Regional Centres at Bombay, Luck-
now and Hyderabad in addition to the 
IIPA in New Delhi by providing grant / 
assistance. Besides, training courses are 
run by t'ne Regional Centres and National 
Institute of Urban Affairs for personnel 
of UBS projects under the schemes for 
training are taken up under world Bank 
assisted projects, the training Institute 
under HUDCO runs courses for housing 
and urban services. 
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funds for poverty alleviation programme 

1887. SHRI K. V. THANGKABALU: 
Will the Minister of Agriculture be pleased to 
state: 

(a) the funds made available to the States, 
State-wise, under the poverty alleviation 
programmes from April, 1988 till 31st 
December, 1988; 

(b) the funds utilised in each State during 
this period; and 

(c) the number of persons brought above 
the poverty line during this period, State-
wise? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DE-
VELOPMENT IN THE MINISTRY OF 

AGRICULTURE (SHRI JANARDHAN 
POOJARI) :(a) and (b) Information regarding 
funds made available and utilised under the 
poverty alleviation programmes of IRDP, 
NREP and RLEGP is enclosed in the 
annexure [See Appendix CXLIX, Annexure 
No. 106] 

(c) Under IRDP, persons below poverty 
line are sanctioned loan and subsidy for 
income generated assets. Crossing of poverty 
line is a continous process and impact of the 
programme is achieved over a period of time 
only. As regards NREP and RLEGP, only 
employment is generated on various works 
and people are given wages for the work. 
Crossing the poverty line is not monitored 
under these two employment programmes. 
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